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STATUS REPORT
Status report in the matter of OA 07/2018 of M.Y. Chaudhary vs BMC & ors.

The OA No 07/2018 of M. Y. Chaudhary Vs Bhopal Municipal Corporation
& Others was filed in January 2018 for discharging of sewage into Nawab
Siddique Hasan talab and Bag Munshi Khan talab by the nearby locality and
hospitals and disposal of solid waste in to talab. The action taken in this regard are

given as under:

1. As per the order of Hon’ble NGT dated 09/06/2020, joint committee of
S.D.M. Bairagarh, CMHO, Bhopal, officer of Nagar Nigam, Bhopal and
RO, MPPCB team on dated 11/07/2020. Joint inspection report was
submitted to Honble NGT. Copy is enclosed in Annexure- 01.

2. As per the order of Hon’ble NGT dated 24/09/2020, a committee consisting
of one representative of Central Pollution Control Board and one
representative of Madhya Pradesh Pollution Control Board was constituted
to visit the site and calculate environmental compensation for discharging
untreated water into water bodies and throwing municipal waste in to ponds.

3. Accordingly and Environment Compensation of Rs. 155.55 Lacs was
calculated for discharge of Untreated/Partially treated Sewage and for
Improper Solid Waste Management Rs 111.11 Lacs was calculated. Copy is
enclosed in Annexure- 02.

4. A surprise inspection of 15 Hospitals located nearby Nawab Siddique Hasan
Khan Talab was conducted by Regional Office, MPPCB, Bhopal with
respect to Hon’ble NGT order on dated 14/06/2021 & 15/07/2021.

Inspection report is enclosed in Annecure-03.



5. Out of 15 hospitals 08 hospitals were found non-complied of consent
conditions and authorization as per the provisions of Water (Prevention &
Control of Pollution) Act, 1974 and BMW Rules 2016. Notices were issued
to all non compliance hospitals. Copies are enclosed as Annexure-04.

6. Inspections of the drains reaching Nawab Hasan Siddique talab was
conducted on dated 22/10/2021 & 17/11/2021. Inspection report is enclosed
in Annecure-05. The main points of the report are as under:

I. The overflow drain of motia talab and the drain coming from
hospital line was found dry
ii.  The work of laying of underground municipal sewer line was
found completed.
ii.  The work of interception and sewerage network around the
residential area of Hasan Siddique talab was found completed.
Iv.  No discharge from the hospital to the open drain was observed.

7. The compliance inspection of 08 Hospitals was conducted on dated
18/01/2022. Inspection report is enclosed as Annecure-06. Environment
Compensation was calculated and imposed on 08 Hospitals for non
compliance.

8. Environment Compensation by 08 Hospitals has been submitted to MPPCB.
The details are enclosed as Annecure-07.

9. Present status of sewerage system near Motia talab and Hasan Siddique talab
provided by Nagar Nigam Bhopal is received from Nagar Nigam, Bhopal
vide letter Dated 17/07/2023. Copy is enclosed as Annexure — 08. The
details are as under:



For Motia Talab
I. SBI drain and other drains are intercepted by laying of sewer

line
1.  Sewage intercepted by laying RCC pipe line all around motial
talab

Iii.  Sewage intercepted near tajul maszid by laying RCC pipe line

For Hasan Siddique and Bag Munshi Khan talab

I. Sewage of Taj colony and Ashok Colony near Hasan Siddique
talab sewage is intercepted by RCC pipe line
Ii. Sewage near Sahajanabad thana, Bag Munshi talab is
intercepted by RCC pipe line
Ii. Sewage near Lal masjid, Bag Munshi talab is intercepted by

RCC pipe line

10. The sewage water collected through the sewer system reaches to Maholi
Damkheda Sewage treatment plant of 35 MLD capacity. Presently STP is
operational.

11. The drains of the nearby area of Motia talab and Hasan Siddique talab are
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Bréje'sh. Sﬁﬁarma
Regional Officer
RO MPPCB, Bhopal

connected with the sewer system.
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REGIONAL OFFICE

M.P. I’OLL’UTION CONTROL BOARD, .
PARYAWARAN PARISAR, E-5, ARERA COLONY, BHOPAL (M.P.) .
Phone No. 0755-2466392, E-mail - romppeb bpl@rediffmail.com

Annexure-01
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Report No. 2895, 2894, 2893 /JULY/2020

Sample From - 1. Motia Talab Bhopal
2. Siddique Hussain Talab Bhopal
3. Munshi Hussain Talab Bhopal
Sample Details - Talab Water
Collected by - Mr. S. Kashyap (Sampler}
Date of Collection - 11-07-2020
Date of Analysis - 13-07-2020
Analyzed by :- Mr. Arvind Singh
(Jr. Scientist)
:‘; Parameter Unit Result 1 Result 2 Result 3
L P pH ‘Uit 8.5 8.79 Y
2. | BOD mg/] 120 18.0 22.0
3. | COD mg/! 38.72 58.08 77.44
4. | Chloride mg/1 100.96 99.96 96,96
5. | Total Solid mg/} 1360 1700 2010
6. | Total Dissolved Solid mg/] 080 1260 1490
7. | Total Suspended Solid mg/l 180 440 520
8. 1 DO mg/l 6.8 6.6 6.5
"A L‘l 7

-—_...-l""
Report prepared by

Ch‘ie{,ll nist
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Annexure-02

Joint committee report on Computation of Environmental
Compensation (EC) in compliance of Hon’ble National Green @
Tribunal Order dated 24/09/2020 in the

OA No. 07/2018 (C2)

In compliance of the Hon’ble National Green Tribunal order dated 24.9.2020
in Original Application No. 07/2018 (CZ) in the matter of M. Y. Chaudhary Vs
BMC & Ors.; a joint committee was constituted vide Madhya Pradesh

Pollution Control Board (MPPCB) office order no. 847/Rf/NGT
(CZ)/wfaa1/20, dated 01/10/2020 and Central Pollution Control Board (CPCB),
Regional Directorate (RD), Bhopal Office Order No.&.fa.a. /ea s
7/2018/637-639, dated 28/09/2020. Copy of the Hon’ble National Green
Tribunal order dated 24.09.2020 is enclosed as Annexure .

The committee of following officers of MPPCB & CPCB was constituted:

1. shri Alok Singhai, Regional officer , M.P. Poliution Control Board,
Bhopal. '

2. Dr.Yogendra Kumar Saxena, Scientist-B, Regional Directorate, Central
Pollution Control Board, Bhopal.

3. Dr.S.S. Pandya, Scientist, M.P. Pollution Control Board, Bhopal.
4. Dr.T. Soofi, Scientist, M.P. Pollution Control Board, Bhopal.

The joint committee of CPCB & MPPCB conducted inspection on 8" Oct 2020.

Estimation of Environmental Compensation (EC):-

1. Methodology for estimation of EC for discharee of

untreated/partially treated sewage

Under Hon’ble NGT order dated 24.9.2020 in O.A. 7/2018 (M Y
Chaudhary Vs BMC & Ors.} under Para 6 the following formulas for the
estimation of EC for untreated/partially treated sewage discharge are
given as:

oint Committee report for environmental compensation in t24.9. P
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EC (Lacs Rs.)= [17.5 {Total Sewage Generation -Installed Treatment
Capacity)+ 55.5{Total Sewage Generation-Operational
Capacity)] + 0.2(Sewage Generation-Operational
Capacity) x N + Marginal Cost of Environmental
Externality x (Total Sewage Generation-Operational
Capacity) XN

Where; N= Number of days from the date of direction of CPCB/SPCB/PCC

till the required capacity systems are provided by the concerned authority.
Quantity of Sewage is in MLD”

2. Methodology for estimation of EC to be Levied on Concerned
Individual/Authority for Improper Solid Waste management:

Under Hon’ble NGT order dated 24.9.2020 in 0.A.7/2018 (M Y Chaudhary
Vs BMC & Ors.) under Para 6 the following formulas for the estimation of
EC to be Levied on Concerned individual/Authority for Improper Solid
Waste management is given as:

EC (Lacs Rs.) = 2.4 (Waste Generation — Waste Disposed as per the
Rules) + 0.02 (Waste Generation Waste Disposed as per
the Rules) x N + Marginal Cost of Environmental

Externality x (Waste Generation — Waste Disposed as
per the Rules) x N

The committee after study of the guidelines and order draw out the
following parameters for assessment of the environment compensation:-

1. Total Sewage Generation.

2. Installed Treatment Capacity.

3. Operational Capacity.

4. N= Number of days from the day of Joint inspection of Collector
Bhopal/Chief Medical Officer/MPPCB upto 19.10.2020 (the date of this
report submission by the joint committee in compliance of Hon’ble
Tribunal order dated 24.9.2020 in O.A. No. 07/2018 (CZ))

Marginal Cost of Environmental Externality.
Solid Waste Generation.

Solid Waste Disposal.

Solid Waste Management Capacity Gap.

20l il S A
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The information required for the assessment of the environment
compensation is as follows:-

1. The Following information was received by the Nagar Nigam (office

Latter No. 920 "R IH ,/HRAS W /FR FeE/sioTa, Dated
15.10.2020) , (Nagar Palika Nigam Bhopal , Latter No. 59/BMC/2020,

Dated 14/10/2020) . Copy of the Nagar Nigam letters is enclosed as
Annexure — |.

Sewage/ Untreated Water:-

» Total Sewage Generation of Taj Colony and Ashok Colony = 0.3
MLD.

» Total Sewage mix in Nawab Siddiqui Hussain Khan Talab from
Motia Talab= 0.45 MLD.

> Total Sewage mix in Nawab Siddiqui Hussain Khan Talab from

Taj Colony, Ashok Colony , Motia Pond and other area = 0.75
MLD.

» Installed Treatment Facility = Nil
> Installed Operational Capacity= Nil

Solid Waste:-
> Total Solid Waste Generation of Taj Colony and Ashok Colony
= (5.4 + 0.60) = 6 TPD.
» Total Solid Waste Disposal of Taj Colony and Ashok Colony =
(4.30 + 0.45) = 4.75 TPD.

2 N= The number of days for untreated sewage water discharge was
calculated from
i.  Date of first joint inspection of Collector Bhopal, Chief Medical
Officer & MPPCB in the Tribunal O.A. 07/2018 (CZ) order
dated 9.6.2020 i.e. 11/07/2020.
ii.  To the date of this report submission by the joint committee
in compliance of Hon’ble Tribunal order dated 24.9.2020 in
O.A. No. 07/2018 (CZ)) i.e. 19/10/ 2020.
ii. The number of days of untreated sewage water dISCharF’e is
101 days (from 11.7.2020 to 19.10.2020).

Joint Committee report for environmental compensation in OA 07 /2018(CZ) dt 24.9.2020 Page 4
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3. Marginal Cost of Environmental Externality for untreated discharge
of sewage:
As per the guidelines of CPCB for calculation of environmental
compensation for “Discharge of Untreated/Partially Treated Sewage
by Concerned Individual/ Authority” and the Marginal Cost of
Environmental Externality is taken as minimum 0.05 and maximum
0.10 for sewage up to 200 MLD. Hence for calculation of the
environmental compensation Marginal Cost of Environmental
Externality is taken as 0.05 Lacs/day.

4. The earlier report of joint committee consisting Collector Bhopal,
Chief Medical Officer & MPPCB, constituted in compliance of
Hon’ble National Green Tribunal order dated 9.6.2020 in O.A.
7/2018 (CZ) stated that most of the hospitals situated near Nawab
Siddique Hasan Khan Talab has installed Effluent Treatment Plant
(ETP) and rest of the nearby Institutes has a system of disinfection.
The treated effluent of institutions is discharge in the municipal
sewer pipe line. This municipal sewer pipe line is further connected
to the Kolua pump house. The sewage pumped from Kolua pump
house to Moholi Damkheda STP for treatment. The Biomedical
Waste is disposed by Common Biomedical Waste Treatment facility
authorized by MPPCB. The sewage of the Taj colony, Ashok colony
and over flow of Motiya Talab is found to be mixed in the Nawab
Siddique Hasan Khan Talab.

5. Marginal Cost of Environmental Externality for improper solid
waste management :

As per the guidelines CPCB for calculation of environmental
compensation for “Environment Compensation to be Levied on
Concerned Individual/Authority  for Improper  Solid Waste
Management” and the Marginal Cost of Environmental Externality is
taken as minimum 0.01 and maximum 0.05 for Solid Waste
Management Capacity Gap up to 200 TPD, Hence for calculation of
the environmental compensation Marginal Cost of Environmental
Externality is taken as 0.01 Lacs/day.

Joint Committee report for environmental compensation in 0A 07/2018(CZ) dt 24.9.2020 f’é%gj{\”
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6. Photographs of the site visit dated 08.10.2020 are enclosed as
Annexure - III.

Calculations of Environmental Compensation (EC):-

The committee calculates EC for Sewage/Untreated Water disposal. The
details are as follows:-

1. Environmental Compensation (EC) for sewage/ Untreated
Water treatment

Calculation for EC to be levied for discharge of untreated/partial
treated Sewage is as tabulated below:

| Class - Other

Sewage Generation (MLD) ] 0.75MLD
Installed Treatment Capacity (MLD) 0 MLD
Operational Capacity (MLD) 0 MLD
Treatment Capacity Gap (MLD) 0.75 MLD
Calculated EC (capital cost component for STPs) in 13.125 Lacs
Lacs Rs.
Calculated EC (capital cost component for 41.625 Lacs
Conveyance System) in Lacs Rs.
Calculated EC (Total capital cost component) in 54.75 Lacs
Lacs Rs.
Minimum and Maximum values of EC (Total Min- 100 Lacs
Capital Cost Component) recommended by the Max- 1000 Lacs
Committee (Lacs Rs.)
Final EC (Total Capital Cost Component) in Lacs Rs. ] 100 Lacs
Calculated EC (0 & M Component in Lacs Rs./day 0.15 Lacs/Day
Minimum and Maximum values of EC (O & M Cost Min- 0.5 Lacs/Day
Component recommended by the Committee (Lacs Max- 5 Lacs/Day
Rs./day
Final EC(O & M Component) in Lacs. Rs./Day 0.5 Lacs/Day

14. | Calculated Environmental Externality (Lacs Rs. Per 0.00056 Lacs/Day

[Day) —— _/
Minimum and Maximum value of Environmental Min- 0.05 Lacs/Day
Externality recommended by the Committee (Lacs Max- 0.10 Lacs/ Day
Rs. Per Day)
Final Environmental Externality (Lacs Rs. Per Day) 0.05 Lacs/Day
—————————— ~x'ernafity (Lacs Rs. Per Daj ‘

Joint Committee report for environmental compensation in OA 07/2018(Cz) (@ Page 6 A’?{""
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EC (Lacs Rs.)= 17.5(Total Sewage Generation -Installed Treatment
Capacity) + 55.5(Total Sewage Generation-
Operational Capacity) + 0.2 (Sewage Generation-
Operational Capacity) x N + Marginal Cost of
Environmental Externality x (Total Sewage
Generation-Operational Capacity) X N

EC(LacsRs.) = Final EC (Total Capital Cost Component) in Lacs Rs. + Final EC (O
& M Component) in Lacs. Rs./Day X N (Days) + Final
Environmental Externality (Lacs Rs. Per Day) X N (Days)

EC (Lacs Rs.) 100 +(0.5 X 101) + (0.05 X 101)

EC (Lacs Rs.) 100 +50.5 +5.05

EC (Lacs Rs.) 155.55 Lacs

2 Environmental Compensation (EC) for Solid Waste Management

EC to be levied for improper management of Municipal Solid Waste
= dflep€ment of Mul g7 o0Na A

Class Other
1. | Waste Generation (TPD) 06 TPD
2. | Waste Disposal as per Rules (TDP) 4.75TPD
3. | Waste Management Capacity Gap (TPD) 1.25TPD
4. | Calculated EC (capital cost component) in Lacs Rs. 03 Lacs
W 5_ Minimum and Maximum Values (Capital Cost Min- 100 Lacs
_iComponent) recommended by the committee Lacs Rs. | Max- 1000 Lacs
6. | Final EC (Capital Cost Component) in Lacs Rs. 100 Lacs
7. | Calculated EC (O & M Component) in Lacs Rs./Day 0.025 Lacs/Day
8 Minimum and Maximum values of EC (0 & M Cost | Min- 0.1 Lacs/Day
Component) recommended by the Committee/Lacs | Max- 1 Lacs/Day
Rs/day)
9. |[FinalEC(O& M Component) in Lacs Rs./Day 0.1 Lacs/Day
10. | Caiculated Environmental Externality (Lacs Rs. Per 0.0001875 Lacs/Day
Dayj
11. | Minimum and Maximum value of Environmental Min- 0.01 Lacs/Day
Externality recommended by the Committee (Lacs Rs. Max- 0.05 Lacs/Day
Per Day)
12. | Final Environmental Externally (Lacs Rs. Per Day) 0.01 Lacs/Day

Joint Committee report for environmental compensation in OA 07/2018(CZ) dt i@w} Page 7
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EC (Lacs Rs.) = 2.4 (Waste Generation — Waste Disposed as per the
Rules) + 0.02 (Waste Generation - Waste Disposed as
per the Rules) x N + Marginal Cost of Environmental
Externality x (Waste Generation — Waste Disposed as
per the Rules) x N

EC (Lacs Rs.) = Final EC (Capital Cost Component) in Lacs Rs. + Final
EC (O & M Component) in Lacs Rs./Day X N (Day) + Final
Environmental Externally (Lacs Rs. Per Day) X N (Day)

EC (Lacs Rs.) = 100 + (0.1 X 101) + {0.01 X 101)
EC (Lacs Rs.) = 100 +10.1 + 1.01
EC (Lacs Rs.) = 111.11 Lacs

Recommendations:

The committee recommend to impose the EC on Bhopal Municipal

Corporation; calculated by the committee in compliance of Hon’ble
Tribunal order dated 24.9.2020 as .
i.  Environment Compensation for Discharge of Untreated/Partially

Treated Sewage by Concerned Individual/Authority = Rs. 155.55
Lacs

ii.  Environment Compensation to be Levied on  Concerned
Individual/Authority for Improper Solid Waste Management
=Rs. 111.11 Lcs.

V5 e

Dr. Yogendra Kumar Saxena Shri Alok Singhai
Scientist-B Regional officer
Regional Directorate M.P. Pollution Control Board
Central Pollution Control Board Bhopal
Bhopal

Dr. T. Soofi
Scientist Scientist
M.P. Pollution Control Board M.P. Pollution Control Board
Bhopal Bhopal
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Annexure-03

INSPECTION REPORT

Sub: Visit of Hospital located in the nearby area of Nawab Siddiqui Hasan Khan
Talab.
Ref: - Patrika News Paper Clipping dated 16.07.2021 with respect to NGT order.

A team of officials of M P Pollution control board has conducted
inspection on dated 17/07/2021 in connection to the news published under
reference. Team has visited the Siddiqui hasan talab area and nearby residential
locality, the adjoining hospitals and the open drains joining into Nawab
Siddiqui Hasan Talab. The Nawab Siddiqui Hasan Talab was found filled close
to full tank level and three sides of talab are surrounded by residential houses
and hospitals and one side by road. It appears encroachment from all three sides
of talab due to residential activities.

Sewerage from the nearby localities and hospitals flows through the drains
and joins in to talab. It is observed that underground sewage line is laid down in
this area and house hold sewage lines are to be connected with it. An open drain
carrying overflow of Motia talab along with the road side open drain containing
hospitals discharge and other domestic waste falls through a stepping structure
about 10 ft depth ultimately joins in to the Nawab Siddiqui Hasan Talab. Nagar
Nigam Bhopal is constructing an open drain to intercept the overflow before
joining into Nawab Siddiqui Hasan Talab to carry the waste water to conserve
talab. The under construction drain approx. 170 meters length, this proposed to
be connected to sewerage line laid down, and will be connected to Maholi
Damkheda STP.

In the prevailing situation the conservation and restoration of Nawab
Siddiqui Hasan Talab is required to protect its degradation& remove peripheral

encroachment. Photographs reveal the facts about encroachment & degradation.
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Photographs of Siddiqui Hasan Talab

|
S e ot

Drain joining into Talab & water
Sample collection of Drain

Darin is under construction to carry the Underground Sewerage line is laid down
overfl_ow of Motia Talab & wastwater frpm_ _inthe area & household sewage line will
Hospitals away from the catchment of Siddiqui

nn his sewage lin
Hasan talab be connected to this sewage line

Sample collection at the junction of the Drain joining into the Talb
Motia talab overflow & drain carrying
hsopital waste
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Hospitals wise observations are as under: -

1. LBS Hospital: -

This is 100 Bed capacity hospital located Opposite to Motia talab. Total water
consumption of the hospital is approx. 24.00 KLD (Domestic + Hospital
Activity)& waste water generation from hospital activity is approx10.00 KLD.
The hospital has installed ETP of 50.00 KLD capacity and STP of 60.00 KLD
Capacity. Date of installation of ETP as per record is mentioned as 20.06.2016.
During inspection ETP was not found in operation, it appears that it is not
operated since longtime. During inspection it is observed that the area near the
ETP was very dirty also not accessible as lot of solid waste was scattering in the
area. Solid wastes include used polythene bags, plastic, Lenin and bio medical
waste (Vials, Injections and Syringes) are accumulated near ETP area and in the
basement area. Waste oil is also found in two open buckets on stairs. ETP Log
book and BHW records are not maintained properly. Management failed to
explain about mismatches figures of water consumption, wastewater generation,
ETP & STP capacity etc. Hospital is found violating provisions of BMW rules
and discharge into drain leading into Nawab Siddiqui Hasan Khan Talab. As per
the inspection the violation of the provision of Water (Prevention and Control of
Pollution) Act, 1974 and BMW Rules are observed. Photographs reveal

violation for Pollution Control Laws.
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Photographs of LBS Hospital

ETP found not in operation

Bio medical waste and Solid waste
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Annexure-03

2. Balaji Children Hospital: -
This is 15 bed capacity hospital located Opposite to Motia talab. Total water
consumption is approx.9.00 KLD (Domestic + Hospital Activity)& wastewater
generation from hospital activity is approx 3.50 KLD. The Hospital doesn't have
ETP.BMW records are not maintained properly. Hospital is found violating
provisions of BMW rules and discharge into drain leading into Nawab Siddiqui
Hasan Khan Talab. As per the inspection the violation of the provision of Water
(Prevention and Control of Pollution) Act, 1974 and BMW Rules are observed.

Photographs are as under: -

3. Aaram Hospital: -

This is 05 bed capacity hospital located Opposite to Motiatalab. Total water
consumption is approx. 1.00 KLD (Domestic + Hospital Activity)and waste
water generation from hospital activity is approx. 0.40 KLD. Hospital
wastewater is disinfected with the Sodium Hypochlorite solution and discharged
into the public drain. BMW records are being maintained properly, the handling
of the biomedical waste is found as per the provision of the rules. No significant

violation is observed.
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4. Unique Hospital: -

This is the 10 bed capacity hospital located Opposite to Motia talab. The total
water consumption is approx.2.50 KLD (Domestic + Hospital Activity) and
waste water generation from hospital activity is approx. 1.50 KLD. The hospital
has installed ETP capacity 10.00 KLD to treat effluent from three hospitals
(Central Hospital & Research Centre, City Care Hospital, Sanjeevani Hospital).
Date of installation of ETP as per record submitted is 30.09.2020. During the
inspection ETP was found not in operation, situation indicates that ETP is not
operated right from the installation, ETP logbook is not maintained.
Management failed to explain about mismatches figures of water consumption,
wastewater generation, ETP capacity. Hospital is found violating the provisions
of BMW rules and discharge into drain leading to Nawab Siddiqui Hasan Khan
Talab. As per the inspection the violation of the provision of Water (Prevention
and Control of Pollution) Act, 1974 and BMW Rules are observed. Photographs

reveal violation for Pollution Control Laws.

ETP Found Not In Operation

5. Central Hospital and Research Centre: -
This is 15 bed capacity hospital located opposite to Motia talab. The total water

consumption is approx. 7.00 KLD (Domestic + Hospital Activity) and waste
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water generation from hospital activity is approx 3.00 KLD. Hospital waste is
said to be treated in ETP at M/s Unique Hospital area. However, no proof of
carrying waste to ETP exist and the said ETP was not found in operation at all.
No record regarding wastewater treatment was maintained. Hospital is found
violating the provisions of BMW rules and discharge into drain leading to
Nawab Siddiqui Hasan Khan Talab. As per the inspection the violation of the
provision of Water (Prevention and Control of Pollution) Act, 1974 and BMW

Rules are observed. Photographs reveal the violation for Pollution Control Laws.

ETP Found not in operation

6. Sanjeevani Day Care Hospital: -
This is day care clinic located opposite to Motia talab. Only OT is performed by

the hospital premises and patients are transferred to City Care Hospital located
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in the same building. Total water consumption is approx. 0.50 KLD (Domestic +
Hospital Activity) and waste water generation from hospital activityapprox0.30
KLD. Hospital waste is said to be treated in ETP at M/s Unique Hospital area.
However, no proof of carrying waste to ETP exist and the said ETP was not
found in operation at all. No record regarding wastewater treatment was
maintained. Hospital is found violating the provisions of BMW rules and
discharge into drain leading to Nawab Siddiqui Hasan Khan Talab. As per the
inspection the violation of the provision of Water (Prevention and Control of
Pollution) Act, 1974 and BMW Rules are observed. Photographs reveal

violation for Pollution Control Laws.

ETP found not in operation

7. City Care Hospital: -
This is15Bed capacity hospital located opposite to Motia talab. Total water

consumption is approx 4.50 KLD (Domestic + Hospital) and waste water
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generation from hospital activity is approx 3.50 KLD. Hospital waste is said to
be treated in ETP at M/s Unique Hospital area. However, no proof of carrying
waste to ETP exist and the said ETP was not found in operation at all. No record
regarding wastewater treatment was maintained. Hospital is found violating the
provisions of BMW rules and discharge into drain leading to Nawab Siddiqui
Hasan Khan Talab. As per the inspection the violation of the provision of Water

(Prevention and Control of Pollution) Act, 1974 and BMW Rules are observed.

Photographs reveal the violation for Pollution Control Laws.

ETP Found not in operation

8. Silver line Hospital: -
This is 30 Bed capacity hospital located opposite to Motia talab. The total water

consumption is approx. 11.00 KLD (Domestic + Hospital Activity) and waste
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water generation from hospital activity is approx5.5 KLD. The hospital has
installed ETP capacity 5.0 KLD. Date of ETP installation as per record is
17.02.2017 and modification made on dated 03.09.2020. During the inspection

ETP was found in operation. ETP logbook and BMW records are maintained

properly.

Photographs are as under: -

9. Dr. Tankwal ENT Day Care Centre: -
This is 04 bed capacity ENT day clinic located opposite to Motia talab. Total

water consumption is approx. 0.50 KLD (Domestic + Hospital Activity)&waste
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water generation from hospital activity approx. 0.15 KLD which is being
disinfected with Sodium Hypochlorite Solution and then discharge into public
drain. The handling of the biomedical waste is found as per the provision of the

rules. Photographs are as under: -

\‘\ -l \Il- ]

PRTANKWAL e = O

20277071 1418
839 77.26373

10. ABM hospital: -

This is 40 bed capacity hospital located opposite to Motia talab. The total water

consumption is approx14.00 KLD (Domestic + Hospital Activity)and waste
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water generation from hospital activity approx 6.5 KLD. The hospital has
installed ETP capacity 3.00 KLD, the capacity of ETP is inadequate. Date of
installation of ETP as per record is 01.01.2017. During the inspection ETP was
found in operation.ETP logbook and BMW records are not maintained properly.
The manipulation in ETP logbhook & BMW records are observed during the
inspection. Management failed to explain about mismatches figures of water
consumption, wastewater generation, ETP & STP capacity etc. Hospital is found
violating the provisions of BMW rules and discharge into drain leading to
Nawab Siddiqui Hasan Khan Talab. As per the inspection the violation of the

provision of Water (Prevention and Control of Pollution) Act, 1974 and BMW

Rules are observed. Photographs reveal violation for Pollution Control Laws.
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11. Paras Hospital: -
This is 16 bed capacity hospital located opposite to Motia talab. The total water
consumption is approx 7.00 KLD (Domestic + Hospital Activity) and waste
water generation from hospital activity is approx 3.50 KLD. The hospital has
installed ETP capacity 4.00 KLD. Date of installation of ETP as per record is
30.12.2019. During the inspection ETP was found in operation. The handling of

the biomedical waste is found as per the provision of the rules. Photographs are

as under; -

ETP In Operation
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12. Nishat Nursing Home: -
This is 06 bed capacity hospital located opposite to Motia talab. The total water
consumption is approx. 2.00 KLD (Domestic + Hospital Activity)and waste
water generation from hospital activity is approx 1.00 KLD. The hospital has
installed ETP capacity2 KLD. Date of installation of ETP as per record is
15.01.2021. During the inspection ETP was found not in operation. ETP
logbook and BMW records are not maintained properly. Hospital is found
violating the provisions of BMW rules and discharge into drain leading to
Nawab Siddiqui Hasan Khan Talab. As per the inspection the violation of the

provision of Water (Prevention and Control of Pollution) Act, 1974 and BMW

Rules are observed. Photographs reveal violation for Pollution Control Laws.

ETP found not in operation
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13. Bhopal Care Hospital: -
This is 40 Bed capacity hospital located opposite to Motia talab. The total water
consumption is approx 14.00 KLD (Domestic + Hospital Activity) and waste
water generation from hospital activity is approx 4.50 KLD. Date of installation
of ETP as per record is 26.06.2017. The hospital has installed ETP of less
capacity. During the inspection ETP was found in operation. The handling of the

biomedical waste is found as per the provision of the rules. However, ETP

upgradation is required. Photographs are as under: -
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14. Shubham Hospital: -
This is 15 bed capacity hospital located opposite to Motia talab. The total water
consumption is approx 9.00 KLD (Domestic + Hospital Activity)and waste
water generation from hospital activity is approx 3.00 KLD. The hospital has
installed ETP capacity 3.00 KLD. Date of installation of ETP as per record is
29.10.2019. During inspection ETP was found in operation. ETP logbook and
BMW records are maintained properly. The handling of the biomedical waste is

found as per the provision of the rules. Photographs are as under: -

ETP found not in operation
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15. Yashoda Pediatric Hospital: -
This is 04 Bed capacity hospital located opposite to Motia talab. The hospital

has turned into a clinic. No waste water generation observed. Photographs are as

under
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Annexure- 04

REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD

E-5, Paryavaran Parisar, Arera Colony, Bhopal — 16
Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com

Outward No. R4,7 RO /PCB/BPL/21 Bhopal, Dated 23 / 29 /2021
To,

The Occupier,

Nishat Nursing Home,

Bhopal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorization as per the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMW
Rules 2016.

Ref: Inspection of your HCF dated 17/07/2021.

i With reference to the above subject, your HCF was inspected dated 17/07/2021
by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
observed:-

1) The ETP installed at your facility was not found in operation.
2) ETP logbook and BMW records were found not maintained appropriately.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent
conditions and authorization as per the provisions of Water (Prevention and Control of
Pollution) Act, 1974 and BMW Rules 2016. You are given an opportunity to file your reply
and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action will be initiated by M. P. Pollution Control Board.

(Brajesh Sharma)

[7[ Regional Officer
Outward No. ?Oﬁ 3 RO /PCB/BPL21 / Bhopal, Dated 23/ 09 /2021
Copy to:-
1. Member Secretary, M.P.P.C.B. Bhopal for information please.
(Brajesh ﬁmrma)
Regional Officer

D?L



REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD

E-S, Paryavaran Parisar, Arera Colony, Bhopal - 16
Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com

Outward No, 343 RO /PCB/BPL/21 Bhopal, Dated 2) / o3 /2021

To,

Sub:

Ref:

The Occupier,
ABM Hospital,
Bhopal (M. P.)

provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMw
Rules 2016,

Inspection of Your HCF dated 17/07/2021.

Pollution) Act, 1974 and BMW Rules 2016. You are given an opportunity to file your reply
and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action wilj be initiated by M. P. Pollution Control Board.

[

(Brajesh Sharma)

ﬂ& Regional Officer

Outward No.%43 RO /PCB/BPL21 Bhopal, Dated 23 / 2§ /2021
Copy to:-

ik

Member Secretary, M.P.P.C.B. Bhopal for information please.

(Brajesh Sharma)
Regional Officer

0|t



REGIONAL OFFICE
ML.P. POLLUTION CONTROL BOARD
E-5, Paryavaran Parisar, Arera Colony, Bhopal - 16

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com
Outward No. 3049 RO /PCB/BPL/21 Bhopal, Dated <25/ 27 /2021

To,

The Occupier,
City Care Hospital,
Bhopal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorizatien as per the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMW
Rules 2016.

Ref: Inspection of your HCF dated 17/07/2021.

With reference to the above subject, your HCF was inspected dated 17/07/2021
by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
observed:-

1) The ETP installed at your facility was not found in operation.
2) ETP logbook and BMW records were found not maintained appropriately.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent
conditions and authorization as per the provisions of Water (Prevention and Control of
Pollution) Act, 1974 and BMW Rules 2016. You are given an opportunity to file your reply
and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action will be initiated by M. P. Pollution Control Board.

(Brajesh Sharma)
OZ L Regional Officer
Outward No. 2943 RO /PCB/BPL/21 / Bhopal, Dated 27/ 282021

Copy to:-
I. Member Secretary, M.P.P.C.B. Bhopal for information please.

: (Brajesh Sharma)
ﬁ/ [ Regional Officer



REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD
E-§, Paryavaran Parisar, Arera Colony, Bhopal — 16

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com
Outward No. 2043 RO /PCB/BPL/21 Bhopal, Dated 73 / o5 12021

To,

The Occupier,
Sanjeevani Day Care Hospital,
Bhopal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorization as per the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMW
Rules 2016. '

Ref: Inspection of yYour HCF dated 17/07/2021.

With reference to the above subject, your HCF was inspected dated 17/07/2021
by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
observed:-

1) The ETP installed at your facility was not found in operation.
2) ETP logbook was not maintained.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent

notice, failing which action will be initiated by M. P. Pollution Control Board.

(Brajesh Sharma)
Regional Officer

Qutward No. 2043 RO /PCB/BPL2L | O Bhopal, Dated 23 / of /2021
Copy to:-
1. Member Secretary, M.P.P.C.B. Bhopal for information please.

(Brajesh Sharma)
D/ L Regional Officer



REGIONAL OFFICE
M.P. POLLUTION CON TROL BOARD
E-5, Paryavaran Parisar, Arera Colony, Bhopal - 16

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com
Outward No. 2042 RO /PCB/BPL/21 Bhopal, Dated 71/ 03 / 2021

To,

The Occupier,
Central Hospital and Research Centre,
Bhopal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorization as per the

provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMW
Rules 2016.

Ref: Inspection of your HCF dated 17/07/2021.

With reference to the above subject, your HCF was inspected dated 17/07/2021

by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
observed:-

1) The ETP installed at your facility was not found in operation.
2) ETP logbook and BMW records were not found maintained appropriately.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent

Pollution) Act, 1974 and BMW Rules 2016. You are given an opportunity to file your reply

and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action will be initiated by M. P. Pollution Control Board.

(Brajesh\gharma)

6/ C Regional Officer

Outward No. 30/5 RO /PCB/BPL/21 Bhopal, Dated 17 4 g /2021

Copy to:-
I. Member Secretary, M.P.P.C.B. Bhopal for information please.
L (Brajesh,iLharma)
O/ Regional Officer



REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD
E-5, Paryavaran Parisar, Arera Colony, Bhopal - 16

Telephone:- 0755-2466392 Email:-mmppcb_bpl@rediffmail.com
Outward No. 2543 RO /PCB/BPL/21 Bhopal, Dated 23 /o3 /2021

To,

The Occupier,
Unique Hospital,
Bhoepal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorization as per the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMWwW
Rules 2016.

Ref: Inspection of your HCF dated 17/07/2021.

With reference to the above subject, your HCF was inspected dated 17/07/202]
by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
- observed:-

1. The ETP installed at your facility was not found in operation, situation indicates that ETP
is not operated right from the installation.
2. ETP logbook and BMW records were not found maintained appropriately.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent
conditions and authorization as per the provisions of Water (Prevention and Control of
Pollution) Act, 1974 and BMW Rules 2016. You are given an opportunity to file your reply
and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action will be initiated by M. P. Pollution Control Board. C

(Brajesh Sharma)
D/z( Regional Officer

Outward No. 3993 RO /PCB/BPL21 | Bhopal, Dated 23 / 09 /2021

-~ Copy to:-

I. Member Secretary, M.P.P.C.B. Bhopal for information please.
(Brajesh Sharma)

0,/ L Regional Officer



REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD
E-5, Paryavaran Parisar, Arera Colony, Bhopal - 16

Telephone:- 0755-2466392 Email:-romppcb_bpl@rediffmail.com
Outward No.%04 3 RO /PCB/BPL/21 Bhopal, Dated 22 / 28 /2031

To,

The Occupier,
Balaji Children Hospital,
Bhopal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorization as per the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMW
Rules 2016.

Ref: Inspection of your HCF dated 17/07/2021.

With reference to the above subject, your HCF was inspected dated 17/07/2021

by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
observed:-

1. ETP not installed.
2. BMW records were found not maintained appropriately.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent

Pollution) Act, 1974 and BMW Rules 2016. You are given an opportunity to file your reply

and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action will be initiated by M. P. Pollution Control Board,

(Brajesh Sharma)
07 Ui Regional Officer

Outward No. 2993 RO /PCB/BPL21 | Bhopal, Dated 73 /o8 /2021

Copy to:-

1. Member Secretary, M.P.P.C.B. Bhopal for information please.
(Brajesh Sharma)

Regional Officer
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REGIONAL OFFICE
M.P. POLLUTION CONTROL BOARD
E-5, Paryavaran Parisar, Arera Colony, Bhopal - 16

Telephone:- 0755-2466392 Emai]:-romppcb_bpl@rediffmail.com
Outward No. 36 43 RO /PCB/BPL/21 Bhopal, Dated 22 / o8 /2021

To,

The Occupier,
L.B.S. Hospital,
Bhopal (M. P.)

Sub: Notice regarding non-compliance of consent conditions and authorization as per the
provisions of Water (Prevention and Control of Pollution) Act, 1974 and BMW
Rules 2016.

Ref:  Inspection of your HCF dated 17/07/2021.

With reference to the above subject, your HCF was inspected dated 17/07/2021
by the officials of MPPCB, Bhopal. During the inspection following shortcomings are
observed:-

1) The ETP installed at your facility was not found in operation.

2) ETP loghook and BMW records were not found maintained appropriately.

3) The solid waste management along with Bio-medical waste was found lying scattered on
the floor near ETP, Polythene bags, plastics, linen, vials, injections and syringes were
found accumulated in the basement area.

4) Hazardous waste (spent/used oil) found accumulated in open buckets which were kept on
the staircase.

As per above shortcomings, any discharge into drain will lead to Nawab Siddiqui Hasan
Khan Talab. Based on above observations, the above act is non-compliance of consent
conditions and authorization as per the provisions of Water (Prevention and Control of
Pollution) Act, 1974 and BMW Rules 2016, You are given an opportunity to file your reply
and/or objections (if any) to the above shortcomings within 15 days from the receipt of this
notice, failing which action will be initiated by M. P. Pollution Control Board.

(Brajesh Sharma)
Regional Officer

Outward No. 3243 RO /PCB/BPL/21 / Bhopal, Dated 22/08 /2021

Copy to:-

1. Member Secretary, M.P.P.C.B. Bhopal for information please.
c? L (Brajesh Sharma)

Regional Officer



Ref:

Annexure-05

Inspection of the drains reaching Nawab Hasan Siddiqui Lake regarding.

In reference to the above directions, officials of Regional Office, MPPCB Bhopal visited
Nawab Hasan Siddiqui on 22/10/2021 and 17/11/2021. The current status, progress observed
and photographs taken during the inspection are given as under:

1.

The overflow drain of Motia talab and the drains coming from hospital line is found
dry on the day of inspection.

The work of laying of underground sewer line in front of the hospitals is completed.
The intercepted sewage by new sewer line is conveyed to Maholi Damkheda Sewage
Treatment Plant of BMC for treatment.

The work of interception and laying of Sewerage network around the residentjal area
of Nawab Hasan Siddiqui talab is completed.

Regular maintenance and cleaning activity of the talab is being performed by the
BMC. ’

The wastewater discharge into open drain from the hospitals located near Nawab
Hasan Siddiqui talab is not observed,

(Ad Malviya) (Brajesh Sharma)
AssistaNt Engineer (C) Regional Officer
MPPCB, Bhopal MPPCB Bhopal
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Annexure-07

Table No. 01: Calculation of Environment Compensation on Hospitals
S. No. | Name of Hospital Health | Type | Size of | EC No. of days | Violation days | Environmental Remarks
Risk of HCF | Facto | of violation | from —to date | Compensation
Score HCF | (S) r(R) |N) EC =
(HR) (T) HR*T*S*R*N
1. LBS Hospital 10 1 1 250 185 17-07-2021to | 462500 Rs. 462500/-Submitted
18-01-2022 by RTGS (SBINR
52022072579951227)
on Dated 23/04/2022
2. Nishat Hospital 10 1 0.2 250 185 17-07-2021to | 92500 Rs. 50,000/- submitted
18-01-2022 by Cheque No
462012022 on Dated
18/07/2022 and
remaining Rs.
42500.00/- submitted
on Dated 14/09/2022
3. Unique Hospital 10 1 0.2 250 185 17-07-2021to | 92500 Rs. 92500/- submitted
18-01-2022 by IMPS No
219716777428 on
Dated 16/07/2022.
4. Central Hospital & 10 1 0.3 250 185 17-07-2021to | 138750 Rs. 70000/- submitted
Research Centre 18-01-2022 on dated 23/09/2022
and remaining amount
Rs. 68750/- submitted
on Dated 20/01/2023
by Net Banking
5. Balaji Children 10 1 0.3 250 37 17-07-2021to | 38250 Rs. 38250/- submitted
Hospital 06-09-2021 by UTR No
213112920598 on
Dated 11/05/2022.
6. ABM Hospital 10 1 0.3 250 185 17-07-2021to | 138750 Rs. 138750/- submitted

18-01-2022

by UTR No SBIN
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222182651348 on
Dated 01/07/2022.

Sanjeevani Day Care | 10 0.5 0.15 250 185 17-07-2021to | 34687.5 Rs. 34687/- submitted

Centre 18-01-2022 by Google Pay on
Dated 07/07/2022.

City Care Hosp. 10 1 0.3 250 185 17-07-2021to | 138750 Rs. 75000/- submitted

18-01-2022

by Google Pay UTR
No 222201251851 on
Dated 10/08/2022 and
remaining amount Rs.
63750/- submitted by
UTR No
225666888221 on
Dated 13/09/2022.
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